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Hotels ran by l.TJJ.C.

941. SHRI SHEO SAMP AT: Will
the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) the names of various hotels run 
by India Tourism Development Cor
poration in the country and their 
locations;

(b) whether the managers and some 
other staff of the hotels are provided 
accommodation inside the hotels and 
also provided free food;

(c) the amount thus spent on their 
boarding and lodging inside the hotel 
calcutta on commercial rates; and

(d) whether in view of the heavy 
expenditure on them. Government 
propose to ask them to search accom
modation outside and save the ex
chequer from this heavy losg being 
incurred on this account?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
FURUSHOTTAM KAUSHIK): (a) the

India Tourism Development Corpora
tion is at present running the follow
ing 15 h<rtels:

S. Nam e o f Hotel 
N o.

Location

i Ashoka Hotel N ew D elhi

2 Akbar Hotel N ew Delhi

3 Janpath Hotel N ew  Delhi

4 Lodhi Hotel N ew  Delhi

5 Ran jit Hotel N ew  D elhi

6 Qutab Hotel N ew Delhi

7 Hotel Ashoka Bangalore

8 Aurangabad Hotel Aurangabad

9 Airport Hotel Calcutta

io  Kovalam  Hotel Kovalam

II Lalitha M ahal Palace
Hotel * M ysore

12 Hotel Pataliputra * Patna

13 Laxini Vilas Palace
Hotel * Udaipur

14 Varanasi Hotel • Varanasi

1 $ Khajuraho Khajurah >

(b) In most of the hotels, Mana
gers, and a few cases other stall 
also, have been provided accommoda
tion Ihslde the hotel and also free duty 
meals so that they are available on 
call. For such accommodation, house 
rent at 10 per cent for unfurnished 
and 12/ 1-2 per cent for furnished 
accommodation is deducted from their 
salaries, except in cases where free 
accommodation is allowed as per the 
terms and conditions of appointment.

(c) Rs. 26,85,450.00 in an year.

(d) A committee has been constitu
ted to review the scale of existing re
sidential accommodation allotted to 
the General Managers/Managers/ 
Assistant Managers of hotels/motels 
and travellers’ lodges of the Corpora
tion and to recommend suitable 
standards for such accommodation In 
respect of different establishments.




